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1. Background: 

Reference is invited to the order passed by Hon'ble National Green Tribunal, New Delhi 

Execution Application No. 45/2024 In Original Application No. 498/2015 dated 22.04.2025 

(Annexure-I) wherein it is mentioned that- 

 

“We have gone through the affidavits filed by respondent no. 4 and the District 

Magistrate, Bageshwar. We find that during inspection by the State Authorities requisite 

assistance was provided by the University of Petroleum and Energy of Studies, (UPES), 

Dehradun. However, in the facts and circumstances of the case, we consider it essential to 

seek a report from the Central Water Commission (CWC) with regard to the efficacy of the 

discharge measurement devices installed to ensure environmental flow in the downstream 

of river.  

In view of the above the present execution application is disposed of with direction to 

Chairman, CWC to nominate an Officer not below the rank of Chief Engineer conversant with 

the subject to visit the spot and verify the efficacy of E-flow discharge measurement devices 

and to file his report within one month from the date of receipt of a copy of this order before 

the Ld. Registrar General of this Tribunal, who may list the matter before the Bench for further 

orders if so considered necessary in view of the report.” 

 

A team of technical officers from the Central Water Commission (CWC), constituted 

vide letter no. T-75075/59/2020-MandA-Lucknow dated 30.05.2025 (Annexure-II), 

conducted a site inspection of the Loharkhet Small Hydroelectric Project (SHP), operated by 

M/s Parvatiya Power Limited, on 10.06.2025 to inspect and verify the efficacy of the discharge 

measurement device installed at the site. The team has collected inputs submitted to NGT by 

the respondent (letter requesting input attached as Annexure-III) for their views on the 

matter. 

CWC Inspection Team: 

1. Shri Rajiv Kumar, Chief Engineer, Upper Ganga Basin Organization, Lucknow 

2. Shri Amrish Pal Singh, Director, Monitoring and Appraisal Directorate, Lucknow 

3. Shri Shobhit Chandra Misra, Executive Engineer, Middle Ganga Division- I, Lucknow 

4. Shri Shivam Tripathi, Executive Engineer, Himalayan Ganga Division, Haridwar 
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The visit was also attended by following officers from concerned State Departments: 

1. Mr. Mohamad Afjal, Executive Engineer, Uttarakhand Power Corporation Limited, 

Bageshwar. 

2. Mr. Jagat Singh Bisht, Executive Engineer, Irrigation Department, Bageshwar. 

3. Mr. Gopal Singh, Executive Engineer, UJVNL, Dharchula. 

4. Mr. Anil Rawat, Sub-Divisional Magistrate, Kapkot. 

 

The project authority was represented by following official: 

1. Shri Raj Upadhyay, Project Manager, Loharkhet SHP. 

 

2. Project details: 

Based on the inputs provided by respondents the details of project are as below: 

 Project:  Loharkhet SHP (4.8 MW, run-of-river type) 

 Location:  Saryu River, Kapkot Block, Bageshwar District, Uttarakhand 

 Installed Units:  3 × 1.6 MW 

 Diversion Type:  Trench-type weir 

 Max Discharge Capacity:  4.104 cumecs 

 Catchment Area:  57 sq. km at diversion site 

 Distance of Tail race from Diversion site: 2.5km 

 

3. Summary of previous responses submitted by other respondents: 

3.1. UKPCB (Annexure-IV): 

3.1.1. UKPCB carried out a site inspection on 16.12.2024 where it was found in the said 

inspection that the discharge measurement instrument had not been established at 

the intake point. It was apprised by the representative of the M/s Parvatiya Power 

Limited (project) that during operation of the plant, 15 percent of the load of the 

plant is reduced and 15 percent water flows into the river as overflow, which is 

controlled by the gate at the intake point. 

3.2. Energy Department, Govt of Uttarakhand (Annexure-V): 

3.2.1. The Government of Uttarakhand vide their Order dated 05.06.2018 directed all the 

hydro project developers in the State of Uttarakhand to release minimum e-flow of 

15% of the average lean season flow of that river from their projects. 
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3.2.2. In the present case data of four years i.e. 2013 to 2016 is available in the DPR of the 

aforesaid project. It may be further submitted that the aforesaid project is 

operational since the year 2008, however the said project was sanctioned in the 

times of undivided Uttar Pradesh. The original DPR is not available. This data of four 

years is contained in the revised DPR for capacity enhancement from 4.8 MW to 7.8 

MW, which was sanctioned by Energy Department, Government of Uttarakhand 

vide letter dt. 29.09.2022. 

3.2.3. It may be respectfully submitted that there is no prescribed methodology for 

calculating the average lean season flow. Generally, it is calculated on the basis of 

lean season flow of the last 10 years or on the basis of availability of data which may 

be more or less than 10 years. Generally, the months from December to March of 

any year are considered as lean season. 

3.2.4. Information was sought from the M/s Parvatiya Power Limited by Energy Cell, 

Government of Uttarakhand vide its letter dt. 07/01/2025 about the detailed 

mechanism to calculate e-flow and procedure of e-flow release from the project, 

which was submitted to Energy Cell, Government of Uttarakhand. Input from Project 

dated 09.01.2025- 

a.  In the past, the project had installed the measurement equipment, but due to 

flooding it got washed away. Project is in the process of finalizing the 

reinstallation of the measurement instruments at the site and will ensure that 

the e-flow release and monitoring system are in place at the earliest. 

b.   As per design data for generating 1 KW, we require a flow of 0.0006 cumecs. 

c.   During the lean period, average water flow is around 1.473 cumecs. 15% of the 

lean period water flow is calculated to be 0.221 cumecs. 

d.  To ensure compliance with the e-flow requirements during the lean period, we 

have reduced the load by around 400 KW, which results in a flow of 0.24 cumecs. 

This excess water, which is not used for power generation, is directed back into 

the river from the trench wear to maintain the river's ecological flow. 

3.2.5. The discharge data of minimum e-flow is submitted on a monthly basis by M/s 

Parvatiya Power Limited about the aforesaid project to the Energy Cell, Government 

of Uttarakhand and in turn this data is submitted to UKPCB. 
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3.2.6. UKPCB sent a letter dated 03.01.25 to UJVNL requesting site inspection, which was 

done by UJVNL officials on 27.01.2024. Point wise observation in Inspection report 

of UJVNL: 

a. As per the aforesaid revised DPR of Loharkhet SHP, the average lean season 

flow (December to March) is 1.38 Cumecs, 15% of average lean flow comes out 

about 0.21 cumecs. 

b. On physical inspection of the project in question on 27.01.2025 the discharge 

of the Saryu River (using area velocity method with help of current meter) 

upstream of the diversion site was found to be 1.92 cumecs. and the discharge 

of the river downstream of the diversion site was found 0.45 Cumecs which is 

released as e-flow from the project as on 27.01.2025. 

c. GD site is not established at the project site, and no measurement devices are 

installed. Officials from the project informed that it is done manually on a daily 

basis. 

3.2.7. As evident from the above report, the e-flow (0.45 Cumecs) released from the 

project is more than the minimum e-flow (0.21 Cumecs) from the project in 

question. Hence, in so far as record of data of lean season flow and methodology of 

calculation of minimum e-flow based on the said record, the requirement as per the 

directions of this Hon’ble Tribunal are being met. 

3.2.8. Directions have been issued from Energy Department to M/s Parvatiya Power 

Limited vide letter dated 14/02/2025 for installing appropriate instruments for 

discharge measurement so that continuous verifiable data is effectively collected 

and reported to Energy Cell, Government of Uttarakhand. This instrument would 

have to be installed within a period of one month from 14/02/2025. 

3.3. M/s Parvatiya Power Limited (Annexure-VI): 

3.3.1. Compliance Affidavit dated 14.4.2025 pursuant to order dated 20.02.2025 by M/s 

Parvatiya Power Limited: 

a. Hon’ble Tribunal vide its order dated 20.02.2025 granted liberty to the M/s 

Parvatiya Power Limited to install the Water Discharge Measurement Device 

in 45 days. 

b. M/s Parvatiya Power Limited herein after consultation with the experts of 

University of Petroleum and Energy Studies, constructed the Sharp Crested 
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Rectangular Weir Design to measure the minimum flow of 15-20% of the 

average lean season flow in the river. The Sharp Crested Rectangular Weir 

Design (Water Flow Discharge Measurement) measures the flow of water 

being released from the intake of the project in question. 

c. The Flow Discharge Measurement Devices was duly installed on 30.03.2025 

and became operational on 02.04.2025. 

d. The State Authorities qua the said compliance and pursuant to which 

inspection of project in question was carried out by the State Authorities on 

04.04.2025. 

3.4. DM, Bageshwar (Annexure-VII): 

3.4.1. Investigation visit was done by SDM and other state officers on 04.04.2025. 

3.4.2. A fully contracted sharp crested rectangular weir installed at site by M/s Parvatiya 

Power Limited through which flow is measured before being used for power 

generation and a CCTV camera also installed to monitor gaps in WL in said device. 

3.4.3. During inspection the depth of water at weir was 0.12m, amount of water to be 

released has been estimated as 0.23 cumecs. Water was also flowing through 

leakage in addition to flow over the weir. 

3.4.4. M/s Parvatiya Power Limited was directed to make CCTV available online and install 

lights and night vision CCTV also. And ensure daily reports of hourly water release 

to be made available to SDM, Kapkot and DM, Bageshwar. 

 

4. Site Visit Observations: 

 As per NGT directions, the inspection was done for verifying the efficacy of the discharge 

measurement device installed to monitor environmental flow (e-flow).  

 A fully contracted sharp-crested rectangular weir, reportedly designed by the University 

of Petroleum and Energy Studies (UPES), was found installed and functional for 

measuring the discharge. A camera was installed for recording the hourly e-flow data. 

The project has also installed an ultrasonic sensor and a data logger at the site as an 

additional arrangement for monitoring purposes. 
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 At the time of inspection, the water depth at the weir was approximately 0.12 m, 

corresponding to a calculated discharge of around 0.23 cumecs which is detailed in UPES, 

Dehradun weir design report and seems to be correct- 

𝑸 = 𝟏. 𝟖𝟒(𝟑 − 𝟎. 𝟐𝒉𝟏) (𝒉𝟏^𝟏.𝟓) 

    = 1.84 (3-0.2*0.12) (0.121.5) = 0.23 cumecs 

Additionally, leakage flow was also observed, augmenting the designated e-flow in the 

downstream. 

 

5. Findings: 

 The existing camera has been installed at a slightly distant location to avoid the flooding/ 

washing away of the instrument at the time of high discharge. 

 The ultrasonic sensor and data logger installed for outflow/e-flow measurement provides 

an opportunity for automated monitoring and regular external oversight. The data 

generated from the data logger is intended to be shared with the Sub-Divisional 

Magistrate (SDM) and UJVNL, who will carry out regular inspections, thus enabling third-

party monitoring and ensuring compliance transparency. 

 Inflow is currently measured by summing up the Turbine discharge and the water 

released into the river. This method ensures accurate estimation of inflow. To illustrate 

it with example a case is explained. Assuming project is being operated at the rated 

capacity and full design discharge is diverted as 4.104 cumecs. Further, as per weir water 

level outflow/e-flow is 0.21 cumecs. Then river Inflow at project would be 

4.104+0.21=4.314 cumecs. 

 The status of calibration of the weir post-installation, as advised by UPES, was confirmed 

by the project authority. 

 The installed discharge measurement device i.e. contracted rectangular sharp crested 

weir is accurate and functional, fulfilling the requirement of the NGT's compliance 

direction. 

 An SOP prepared by District authorities has been shared with this office vide letter dated 

10.06.2025 attached under Annexure- VIII. 
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6. Recommendations: 

6.1. Strengthen Data Sharing & Oversight: Continue daily submission of data on water 

release. Ensure online access and backup of logged data for audit purposes. Sensor 

should be available for uninterrupted observation at all the time.  

6.2. Regular Calibration: The weir may be re-calibrated every year after monsoon. 

6.3. Sustaining Compliance: The project should maintain existing compliance practices and 

ensure uninterrupted operation of the discharge measurement system, particularly 

during the lean season. 

6.4. Night vision camera with high resolution: The project may install a night vision camera 

with high resolution so that monitoring can be done through a distant camera position 

continuously on hourly basis with the facility of dissemination of the data to district 

authority and UJVNL mandatorily. 

6.5. Operationalization of additional monitoring devices: The ultrasonic sensor and data 

logger installed for outflow/e-flow measurement should be utilized promptly for 

sharing data with the SDM/UJVNL for regular third-party oversight.   Further, it is also 

suggested to install such device for direct measurement of inflows also.  

6.6. It was noted that current e-flow requirement is static in nature and does not consider 

the flow regime changes. Hence, it is suggested that UJVNL may re-assess it on yearly 

basis accounting for the additional available inflow data, update the e-flow requirement 

as per assessment and report to the project and other monitoring agencies. This 

reassessment may be completed preferably in month of May every year for 

implementation during upcoming water year i.e., June to May. 

6.7. Monitoring Agencies i.e., SDM/UJVNL should develop inspection protocol for the 

project at appropriate frequency. 

6.8. Solar based power backup system may be installed at the site to facilitate recording and 

disseminating the data of both the systems to appropriate authority without any 

interruption. 

6.9. It is suggested that an online portal can be devised for display of e-flow compliance to 

concerned authorities.  
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7. Conclusion: 

The inspection confirms that M/s Parvatiya Power Limited has complied with the NGT 

direction by installing a technically sound and operational discharge measurement device. 

Integration of additional equipment such as the ultrasonic sensor with existing monitoring 

mechanism will enhance transparency and ensure compliance. With continued oversight and 

operational improvements, the project can maintain environmental flow compliance 
effectively. 

(Shivam Tripathi) 
Executive Engineer, HGD 

(Shobhit Chandra Misra) 
Executive Engineer, MGD-I 

(Amrish Pal Singh) 
Director, M&A, Lucknow 

(Rajiv Kumar) 
Chief Engineer, UGBO, Lucknow 
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

EXECUTION APPLICATION NO. 45 OF 2024  

IN  

ORIGINAL APPLICATION NO. 498 OF 2015 

IN THE MATTER OF : 

GANESH SINGH PANCHAL …APPLICANT

VERSUS 

STATE OF UTTARAKHAND & ORS. …RESPONDENTS

INDEX 

SR NO. PARTICULARS PG NO. 

1. RESPONSE ON BEHALF OF RESPONDENT 

NO. 2/ SECRETARY, ENERGY (STATE OF 

UTTARAKHAND) ALONG WITH 

AFFIDAVIT. 

2. ANNEXURE-1 

The true copy of Order dated 09.08.2017 passed 

by this Hon’ble Tribunal in O.A. No. 498 of 

2015. 

3. ANNEXURE-2 

The true copy of Order dated 05.06.2018 issued 

by the Government of Uttarakhand. 

4. ANNEXURE-3 

The true copy of the aforesaid letter dated 

29.09.2022. 

5. ANNEXURE-4 

The true copy of the letter dated 03/01/2025. 

6. ANNEXURE-5 

The true copy of the letter dated 07/01/2025. 

7. ANNEXURE-6 

1-10

11-13

14-15

16-18

19

20-21

22
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The true copy of the email dated 09/01/2025. 

8. ANNEXURE-7 

The true copy of the letter dated 10/01/2025. 

9. ANNEXURE-8 

The true copies of letters dated 16/01/2025, 

20/01/2025 of Government of Uttarakhand and 

OM. No. 389/UJVNL/01/P.N./C-18 dated 

20.01.2025 issued by Managing Director, 

UJVNL Ltd. and Director Energy Cell. 

10.  ANNEXURE-9 

The true copy of Inspection Report dated 

27.01.2025 on assessment of e-flow for 

Loharkhet Small Hydroelectric Project. 

11.  ANNEXURE-10 

The true copy of the letter dated 14/02/2025 

FILED BY: 

[ARJUN GARG] 

ADVOCATE FOR RESPONDENT NO. 2 

F-2, 2nd Floor, Lajpat Nagar-3 

New Delhi-110024, Mob: 9971796913 

Email: arjun.garg@agalaw.in 

NEW DELHI  

DATED:14.02.2025 

23-28

29-31

32-36
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI  

EXECUTION APPLICATION NO. 45 OF 2024  

IN  

ORIGINAL APPLICATION NO. 498 OF 2015 

 

IN THE MATTER OF : 

GANESH SINGH PANCHAL       …APPLICANT 

VERSUS 

STATE OF UTTARAKHAND & ORS.        …RESPONDENTS 

 

RESPONSE ON BEHALF OF RESPONDENT NO. 2/ SECRETARY, 

ENERGY (STATE OF UTTARAKHAND) 

 

IT IS MOST RESPECTFULLY SHEWETH:  

 

1. That the present Application has been filed by the Applicant complaining 

about discharge of water in river violating the minimum requirements of 

continuous e-flow of rivers in the operational hydro electric projects as 

per the directions issued by this Hon’ble Tribunal vide Order dated 

09.08.2017.  

 

The true copy of Order dated 09.08.2017 passed by this Hon’ble Tribunal 

in O.A. No. 498 of 2015 is annexed herewith and marked as 

ANNEXURE “1” [Pg. 11 to. 13] 

 

2. That the present Response is being filed in compliance of Order dated 

15.01.2025 passed by this Hon’ble Court.  
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3. That the Loharkhet Small Hydroelectric Project (4.8 MW) is a Run of the 

river project developed by M/s Parvatiya Power Limited. Loharkhet 

Small Hydroelectric Project(SHP) (“Project in question”) is located in 

Kapkot Block of Bageshwar District of Uttarakhand. It may be noted 

that the diversion site of the project is about 2.5 Km upstream from the 

power house. 03 (three) units of 1.6 MW each have been installed for 

power generation in the project.  

 
4. That it may also be noted that pursuant to Order dated 09.08.2017 passed 

by this Hon’ble Tribunal in M.A. No. 628/2016 the Government of 

Uttarakhand vide their Order dated 05.06.2018 directed all the hydro 

project developers in the State of Uttarakhand to release minimum e-flow 

of 15% of the average lean season flow of that river from their projects.  

The true copy of Order dated 05.06.2018 issued by the Government of 

Uttarakhand is annexed herewith and marked as ANNEXURE “2” [Pg. 

14  to.  15] 

 
5. That it may be clarified respectfully that average lean season flow is 

determined on the basis of the available data of the Detailed Project 

Report (DPR). In the present case data of four years i.e. 2013 to 2016 is 

available in the DPR of the aforesaid project. It may be further submitted 

that the aforesaid project is operational since the year 2008, however the 

said project was sanction in the times of undivided Uttar Pradesh. The 

original DPR is not available. This data of four years is contained in the 

revised DPR for capacity enhancement from 4.8 MW (Mega Watt) to 7.8 

MW, which was sanctioned by Energy Department, Government of 

Uttarakhand vide letter dt. 29.09.2022.  The true copy of the aforesaid 
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letter dated 29.09.2022 is annexed herewith and marked as ANNEXURE 

“3” [Pg. 16 to.  18] 

 

6. That it is submitted that as per the aforesaid revised DPR of Loharkhet 

SHP, the average lean season flow from December to March is 1.38 

Cumec. As stated in the preceding paragraph this average lean season 

flow is based on four-year discharge data from 2013 – 2016. 

 

7. That it is submitted that average lean season flow of the Project in 

question is 1.38 Cumec, and 15% of the same 0.21 Cumec, which is 

mandatory to be maintained for e-flow from the Project as per the 

aforesaid GO dated 05.06.2018.  

 

8. That it may be respectfully submitted that there is no prescribed 

methodology for calculating the average lean season flow. Generally, it 

is calculated on the basis of lean season flow of last 10 years or on the 

basis of availability of data which may be more or less than 10 years. 

Generally, the months from December to March of any year is considered 

as lean season. 

 

9. That it may be submitted that in this regard letter dt. 03/01/2025 was sent 

to Managing Director, UJVNL by Respondent no. 6 (Uttarakhand State 

Pollution Control Board), along with the copy of the aforesaid Execution 

Application. In the said letter dt. 03/01/2025 it was stated that the 

inspection of the plant of the respondent no. 4 was carried out on 

16/12/2024. It was found in the said inspection that discharge 

measurement instrument has not been established at the intake point. It 

was also stated in the said letter that it was apprised by the representative 
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of the Respondent no. 4 that during operation of the plant, 15 percent of 

the load of the plant is reduced by 15 percent and 15 percent water flows 

into the river as overflow, which is controlled by the gate at the intake 

point. The true copy of the letter dated 03/01/2025 is annexed herewith 

and marked as ANNEXURE“4” [Pg. 19 ] 

 

10.  That in response to the aforesaid letter dt. 03/01/2025 of Respondent no. 

6 information was sought from the Respondent no. 4 herein by Energy 

Cell, Government of Uttarakhand vide its letter dt. 07/01/2025 

(erroneously written as 07.01.2024) about the detailed mechanism to 

calculate e-flow and procedure of e-flow release from the project, which 

was submitted to Energy Cell, Government of Uttarakhand. It may be 

submitted that the discharge data of minimum e-flow is submitted on 

monthly basis by the Respondent no. 4 about the aforesaid project to the 

Energy Cell, Government of Uttarakhand and in turn this data is 

submitted to Respondent no. 6 on monthly basis. The true copy of the 

letter dated 07/01/2025 is annexed herewith ana marked as ANNEXURE 

“5” [Pg. 20 to.  21] 

 

11.  That Respondent no. 4 replied to the aforesaid letter dt. 07/01/2025 vide 

e-mail dt. 09/01/2025 along with the information about average lean 

season flow from September 2021 to November 2023 and e-flow data for 

the month of September, October & November 2024. The true copy of 

the email dated 09/01/2025 is annexed herewith and marked as 

ANNEXURE “6” [Pg. 22 ] 

 

12.  That it was explained by the Respondent no. 4 in the aforesaid e-mail dt. 

09/01/2025 as follows –  
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We like bring in your notice that is past we had installed the measurement 

equipment, but due to flood it got washed away. We assure you that we 

are taking immediate corrective actions to ensure compliance with the 

GoUK order dated 05.06.2018, which mandates strict adherence to the 

prescribed e-flow requirements for maintaining river ecology and other 

related purposes. 

In response to your request, we are submitting the following procedure 

for calculating e-flow in the absence of measurement equipment and the 

mechanism for its release from the Loharkhet SHP: 

• As per design data for generating 1 KW, we require a flow of 0.0006 

cubic meters per second (qmec). 

• During the lean period, average water flow is around 1.473 qmec. 

15% of the lean period water flow is calculated to be 0.221 qmec. 

• To ensure compliance with the e-flow requirements during the lean 

period, we have reduced the load by around 400 KW, which results in 

a flow of 0.24 qmec. This excess water, which is not used for power 

generation, is directed back into the river from the trench wear to 

maintain the river's ecological flow. 

We are in the process of finalizing the reinstallation of the measurement 

instruments at the site and will ensure that the e-flow release and 

monitoring system are in place at the earliest. 

13. That the aforesaid information submitted by e-mail dt. 09/01/2025 of 

Respondent no. 4 was provided to Respondent no. 6 vide letter dt. 

10/01/2025 of Managing Director, UJVNL (Government company of 

State of Uttarakhand under Energy Department) and Director, Energy 
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Cell, Government of Uttarakhand with the comment that on the basis of 

study of the records and the response dt. 09/01/2025 it has been found 

that average lean season flow of the project is about 1.40 Cumec. and as 

per order dt. 05/06/2018 of Government of Uttarakhand the minimum e-

flow would be 0.21 Cumec. it was further stated in the said letter dt. 

10/01/2025 that monthly information about minimum e-flow on the 

aforesaid basis is provided by the Respondent no. 4 herein. The true copy 

of the letter dated 10/01/2025 is annexed herewith and marked as 

ANNEXURE “7” [Pg. 23 to.  28] 

 

14. That it is submitted that in compliance of the Order dated 15.01.2025, 

and the letters dated 16/01/2025 and 20/01/2025 of Government of 

Uttarakhand the Managing Director, UJVNL Ltd. and Director Energy 

Cell issued an OM (Office Memorandum) dated 20.01.2025 constituting 

a committee for site inspection of Loharkhet Small Hydroelectric Project 

(4.8 MW) of M/s Parvatiya Power Limited to measure and assess the 

minimum environmental flow being released from the project. The 

Committee comprised of  

i) Mr. Gopal Singh, Executive Engineer (Civil), UJVNL, and 

ii) Shri Amit Kumar, Assistant Engineer (Civil), UJVNL. 

It was further directed that the Committee must submit the Report of the 

said site within a week.  

The true copies of letters dated 16/01/2025, 20/01/2025 of Government 

of Uttarakhand and OM. No. 389/UJVNL/01/P.N./C-18 dated 

20.01.2025 issued by Managing Director, UJVNL Ltd. and Director 

Energy Cell are annexed herewith and marked as ANNEXURE “8” [Pg.  

29  to.  31] 
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15. That it is submitted that on physical inspection of the Project in question 

on 27.01.2025 the discharge of the Saryu River upstream of the diversion 

site was found to be 1.92 cumec. and the discharge of the river 

downstream of the diversion site was found 0.45 Cumec which is 

released as e-flow from the project as on 27.01.2025.  

It is also pertinent to state here that as per the aforesaid inspection report 

dt. 27/01/2025 that Gauge & discharge site (instrument for measurement 

of discharge) has not been established at the project site by M/s Parvatiya 

Power Limited. Further, there is no instrument installed at diversion Site 

for measurement of e-flow. The representative of M/s Parvatiya Power 

Limited present at the site has informed that    at present the measurement 

of environmental flow is done manually on daily basis.  

 

16. The true copy of Inspection Report dated 27.01.2025 on assessment of e-

flow for Loharkhet Small Hydroelectric Project is annexed herewith and 

marked as ANNEXURE “9” [Pg. 32 to. 36] 

 

17. That it is submitted that as evident from the Report dated 27.01.2025, the 

e-flow (0.45 Cumec) released from the project is more than the minimum 

e-flow (0.21 Cumec) from the Project in question. Hence, in so far as 

record of data of lean season flow and methodology of calculation of 

minimum e-flow based on the said record, the requirement as per the 

directions of this Hon’ble Tribunal are being met. 

 

18. That although the compliance of minimum e-flow is indicated on the 

basis of record, however to ensure the continuous compliance of the order 

dated 05/06/2018 of Government of Uttarakhand and order of this 

Hon’ble Tribunal on the projects site, directions have been issued to the 
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Respondent no. 4 by Energy Department, Government of Uttarakhand 

(answering respondent) vide letter dated 14/02/2025 for installing 

appropriate instrument for discharge measurement so that continuous 

verifiable data is effectively collected and reported to Energy Cell, 

Government of Uttarakhand. This instrument would have to be installed 

within a period of one month from the 14/02/2025. The true copy of the 

letter dated 14/02/2025 is annexed herewith as marked as ANNEXURE 

“10” [Pg. 37] 

19. In view of the aforesaid, it is therefore respectfully prayed that this

Hon’ble Tribunal may pass appropriate orders in the present Application.

FILED BY: 

[ARJUN GARG] 

ADVOCATE FOR RESPONDENT NO. 2 

NEW DELHI  

DATED:15.02.2025 
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BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 498 of 2015 

(M.A. No. 628/2016) 

IN THE MATTER OF: 

Pushp Saini Vs. Ministry of Environment, Forest & Climate Change & Ors. 

CORAM : HON’BLE MR. JUSTICE SWATANTER KUMAR, CHAIRPERSON 
HON’BLE MR. JUSTICE RAGHUVENDRA S. RATHORE, JUDICIAL MEMBER 
HON’BLE MR. BIKRAM SINGH SAJWAN, EXPERT MEMBER 

Present:  Applicant: 

Ms. Shibani Ghosh, Adv. for Intervenor 
Respondent No. 1 : Mr. Divya Prakash Pande , Adv.  

Respondent Nos. 15&26:  Mr. Mukesh Verma, Adv. 

Mr. Nishe Rajen Shonker and Ms. Anu K. 

Joy, Advs. for State of Kerala  

Respondent No. 19: Ms. K. Enatoli Sema, Adv. For Nagaland 
SPCB and Mr. Amith J, Adv.,  

Respondent No. 22: Mr. Shiv Mangal Sharma, AAG, Mr. 

Saurabh Rajpal, Adv., and Mr. Adhiraj 

Singh, Adv. for State of Rajasthan 

Respondent Nos. 28&29: Mr. Nikhil 

Nayyar, Adv., Ms. Smriti Shah, Advs. for 
APPCB & TSPCB 

Mr. G.M. Kawoosa, Adv. and Ms. Palak 

Mittal, Adv. for State of J&K 

Mr. Guntur Prabhakar, Mr. Pramod 

Kumar and Mr. Gautam Prakhakar, Advs. 
for State of AP 

Mr. Devraj Ashok, Adv. for State of 

Karnataka  

Mr. A.K. Panda and Mr. M. Paikaray, 

Advs.  for SPCB, Odisha 

Respondent No. 37: Mr. Atul Jha, Adv. For State of 
Chhattisgarh 

Mr. Ranjan Mukherjee and Ms. Aprajita 

Mukherjee, Advs. For State of Meghalaya  

Mr. Raja Chatterjee and Mr. Chanchal 

Kumar Ganguly, Advs., Mr. Piyush 
Sachdev, Adv.  for State of WB 

Mr. Aruna Mathura, Mr. Avneesh 

Arputham, Ms. Simran Jeet and Ms. 

Anuradha Arputham, Advs. For State of 

Sikkim 

Mr. Edward Belho, Mr. K. Luikang 
Michael and Mr. Hoineithiam, Advs. for 

State of Nagaland 

Ms. Yogmaya Agnihotra, Adv. for CECB 

Ms. Priyanka Sinha, Adv. for State of 

Jharkhand  
Mr. Anil Shrivastav, Mr. Rituraj Biswas 

and Ms. Sujaya Bardhan, Advs. for State 

of Arunachal Pradesh  

Mr. Tayenjam Momo Singh, Adv. for 

Meghalaya SPCB   

Mr. Sapam Biswajit Meitei and Mr. 
Naresh Kumar Gaur, Advs. for MPCB  

Mr. Gopal Singh, Mr. Rituraj Biswas, 

Advs. for State of Tripura   

Mr. Dhruv Pal and Mr. Himanshu Pal, 

Advs. for State of Gujarat & GSPCB 
Mr. Ajay Marwah, Adv. for HPSPCB 

Mr. Gautam Singh, Adv. for Mr. Shoeab 

Alam, Adv. for State of Bihar   

Mr. R. Rakesh Sharma, Adv. For State of 

Tamil Nadu & TN Pollution Control Board 

Mr. Rajul Shrivastav, Adv. for MPPCB 
Mr. V.K. Shukla, Adv. and Ms. Vijay 

Laxmi, Adv.  for State of MP  

Mr. Amrit Agarwal and Ms. Asha N. Basu, 

Advs. for WBPCB 

ANNEXURE/1
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   Mr. Ravin Dubey, Adv.  

   Mr. Utkarsh Sharma, Adv. for State of UP 

  Mr. Gaurav M. Liberhan, AAG, State of 

Punjab 

  Mr. Jogy Scaria, Adv., Mr. Reegan S. Bal 

and Ms. Beena Victor, Advs. for Kerala 
State Pollution Control Board  

  Mr. Shuvodeep Roy, Adv.  and Mr. Sayooj 

Mohandas M., Adv. for State of Assam 

and ASPCB 

  Mr. Rajkumar, Adv. for Central Pollution 

Control Board  
   Mr. Anil Grover, AAG, Mr. Rahul 

Khurana, Mr. Sandeep Yadav and Mr. 

Mishal Vij, Advs. for HSPCB   

  Mr. Naginder Benipal, Adv. for PPCB 

        Mr. B.V. Niren, Adv. and Mr. Vinayak  
       Gupta, Adv. 

 Date and 

Remarks 

Orders of the Tribunal 

 Item No. 

21 

August 09, 

2017 

sn 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

  The Learned Counsel appearing for Ministry of 

Environment, Forest and Climate Change submits that 

the Ministry has already completed river basin study of 6 

river basins i.e. Siang River Basin, Twang River Basin, 

Bichom River Basin, Subansiri River Basin, Dibang River 

Basin and Lohit River Basin and upon study the Ministry 

has recommended the minimum flow of the river to be 

18% of the average of lean season flow of the river. 

However, in some of the cases, it has stated to be even 

20%. 

 The Tribunal in the recent Judgment pronounced on 

river Ganga had directed 20% minimum environment flow 

to be maintained from Haridwar onwards on the basis of 

the average lean season flow. In light of the above and the 

clear stand being taken by the Ministry, we direct that all 

the rivers in the Country shall maintain minimum 15 % to 

20% of the average lean season flow of that river. However, 

whichever State is unable to adhere to this average 

percentage, in that event we grant liberty to that State 

Government to move the Secretary, Ministry of 

Environment, Forest and Climate Change who shall in 
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Item No. 

21 

August 09, 

2017 

sn 

 

 

 

 

 

 

 

 

 

 

 

consultation with the Ministry of Water Resources 

examine such a representation and if it is desirable to fix 

any lower percentage than the percentage aforestated, 

then it will pass appropriate order. The order should be 

reasoned and thereafter it would be left to the discretion of 

the State concerned to follow the directions of the Ministry 

in accordance with law.  

 We also grant liberty to the Applicant to move the 

Ministry of Environment, Forest and Climate Change if it 

has material with them in respect of any river of the 

country, which should have minimum environment flow in 

excess of 20%. If such representation is moved the same 

shall be disposed of by the Committee headed by 

Secretary in the Ministry of Environment, Forest and 

Climate Change in accordance with law.  

 With the above direction, Original Application No. 

498 of 2015 stands disposed of without any order as to 

cost.  

M.A. No. 628 of 2016 

 This Application does not survive for consideration 

as the main Application itself stands disposed of. 

 Thus, M.A. No. 628 of 2016 stands disposed of 

accordingly.  

..………………………………….,CP 

 (Swatanter Kumar) 
  
 

...…..…………………………….,JM 
 (Raghuvendra S. Rathore)   

 
 

...…..…………………………….,EM 

 (Bikram Singh Sajwan)  
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No: o 3/Dir. U.C./U.C./IPP/P-3 3 

To 
lfl/s. Parvatiya Power Ltd. 

Loharket, Bageshwar 

Energy Cell, Energy Department, Dehradun Date: 07.01.2024 

Subject: Regarding daily minimum e-flow release from Loharkhet SHP (4.8 MW). 

Sir, 
With reference to aforesaid subject please refer letter dated 03.0 I .2024 of Uttarakhand 

Pollution Control Board, vide which UKPCB inform that they visited your project on 
16.12.2024 and there is no measurement instrument has been installed in your project for 
examine e-tlow. 

In this regard it is to inform you that e-tlow is strictly to be maintained as per GoUK 
order dated 05.06.20218 by all the hydro power developers to maintain river ecology and other 
purposes. 

Hence in view of the above, it is requested to please provide the detailed mechanism to 
calculate e-tlow and procedure of e-flow release from your project which was submitted by 
your office monthly to this office. Information shall be submitted by today itself so that the 
same shall be furnished to Uttarakhand Pollution Control Board. 

L 
(Manoj umar Kesharwani) 

Expert (Technical), Energy Cell, GoUK 
Email- uriapmo@gmail.com 
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Urja PMO <urjapmo@gmail.com>

Parvatiyapower e flow compliance
Parvatiya Power Ltd Ppl <loharkhethep@yahoo.in> Thu, Jan 9, 2025 at 9:37 AM
To: Urja PMO <urjapmo@gmail.com>

Dear Sir,

With reference to your letter No. 03/Dir. U.C./U.C./IPP/P-33 dated 07.01.2024 regarding the daily minimum
e-flow release from the Loharkhet SHP (4.8 MW), we would like to acknowledge the communication
received and the observations made by the Uttarakhand Pollution Control Board (UKPCB) regarding the
lack of a measurement instrument at the site.

We sincerely apologize for the oversight in not installing the required e-flow measurement instrument. We
like bring in your notice that is past we had installed the measurement equipment, but due to flood it got
washed away. We assure you that we are taking immediate corrective actions to ensure compliance with
the GoUK order dated 05.06.2018, which mandates strict adherence to the prescribed e-flow requirements
for maintaining river ecology and other related purposes.

In response to your request, we are submitting the following procedure for calculating e-flow in the
absence of measurement equipment and the mechanism for its release from the Loharkhet SHP:

As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters per second
(qmec).
During the lean period, average water flow is around 1.473 qmec. 15% of the lean period water flow
is calculated to be 0.221 qmec.
To ensure compliance with the e-flow requirements during the lean period, we have reduced the load
by around 400 KW, which results in a flow of 0.24 qmec. This excess water, which is not used for
power generation, is directed back into the river from the trench wear to maintain the river's
ecological flow.

We are in the process of finalizing the reinstallation of the measurement instruments at the site and will
ensure that the e-flow release and monitoring system are in place at the earliest.

We understand the importance of this matter and assure you of our commitment to compliance. Please
feel free to contact us if any further clarification or action is needed.

Thank you for your understanding and support.

Sincerely,
Parvatiya Power Ltd.

On Tuesday 7 January, 2025 at 02:31:21 pm IST, Urja PMO <urjapmo@gmail.com> wrote:

Sir,

With refernce to the above mentioned subject please find enclosed herewith.

Sent from my iPhone

ANNEXURE/6
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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 
Execution Application No. 45/2024 

In 
Original Application No. 498/2015 

IN THE MATTER OF: 
GANESH SINGH PANCHAL  ...PETITIONER 

VERSUS 
STATE OF UTTARAKHAND & ORS         ...RESPONDENTS 

INDEX 

SR. 
No. 

Particulars Page 
No. 

1. COMPLIANCE AFFIDAVIT PURSUANT TO THE 
ORDER DATED 20.02.2025 ON BEHALF OF THE 
RESPONDENT NO.4 (PARVATIYA POWER PLANT 
LTD, HYDRO ELECTRIC POWER PLANT) 

2. ANNEXURE R-1 
A copy of the report on the Weir Design prepared by the 
Civil Engineering Department Sustainability Cluster, 
UPES with respect to Parvatiya Power Plant Ltd 

3. ANNEXURE R-2 (Colly)
A copy of the Photographs depicting the installed and 
operational Water Flow Discharge Measurement 

4. Proof of Service 

FILED BY 

SAURABH RAJPAL & AKSHAT AGARWAL 
(ADVOCATE FOR THE RESPONDENT NO.4) 

OFFICE:-D-206, 2ND FLOOR, 
LAJPAT NAGAR I, 

NEW DELHI-110024 
MOB: -9971792885 

E-MAIL: -advocatesaurabhrajpal@gmail.com

PLACE – NEW DELHI 
DATE - 14.04.2025    

1-4

5-13

14-15

-16-
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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 
Execution Application No. 45/2024 

In 
Original Application No. 498/2015 

IN THE MATTER OF: 
GANESH SINGH PANCHAL       ...PETITIONER 

VERSUS 
STATE OF UTTARAKHAND & ORS  ...RESPONDENTS 

COMPLIANCE AFFIDAVIT PURSUANT TO THE ORDER 

DATED 20.02.2025 ON BEHALF OF THE RESPONDENT NO.4 

(PARVATIYA POWER PLANT LTD, HYDRO ELECTRIC POWER 

PLANT) 

MOST RESPECTFULLY SHOWETH: 

1. That the present Compliance Affidavit is being filed on behalf of

the Respondent No.4 (Parvatiya Power Plant Ltd, Hydro Electric

Power plant) pursuant to the order dated 20.02.2025 passed by this

Hon’ble Tribunal in the captioned matter.

2. That this Hon’ble Tribunal vide its order dated 20.02.2025 in the

captioned matter granted liberty to the Respondent No.4 to instal

the Water Discharge Measurement Device in 45 days. That the

relevant paras of the order dated 20.02.2025 passed by this Hon’ble

Tribunal is reproduced herein below for ready reference:

“9. Learned counsel for Respondent No. 4 has submitted that 

respondent number 4 requires 45 days’ time for installation 

of the Discharge Measurement Devices. 
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10. Respondent No. 4 is granted 45 days’ time for installation

of the Discharge Measurement Devices”.

3. That the in compliance of the order dated 20.02.2025 passed by this

Hon’ble Tribunal in the captioned matter, the Respondent No.4

herein after consultation with the experts got constructed the Sharp

Crested Rectangular Weir Design to measure the minimum flow of

15-20% of the average lean season flow in the river. That the Sharp

Crested Rectangular Weir Design (Water Flow Discharge

Measurement) measures the flow of water being released from the

intake of project in question. That a report has been prepared on the

Weir Design by an expert institute i.e., Civil Engineering

Department Sustainability Cluster, UPES with respect to Parvatiya

Power Plant Ltd/ Respondent No.4 herein.

A copy of the report on the Weir Design prepared by the Civil

Engineering Department Sustainability Cluster, UPES with respect

to Parvatiya Power Plant Ltd is annexed herewith and marked as

ANNEXURE R-1.

A copy of the Photographs depicting the installed and operational

Water Flow Discharge Measurement is annexed herewith and

marked as ANNEXURE R-2 (Colly).

4. That it is further submitted that the Respondent No.4 in complete

compliance of this Hon’ble Tribunal order dated 20.02.2025, the

Flow Discharge Measurement Devices was duly installed on

30.03.2025 and became operational on 02.04.2025. Thereafter, the

it was duly informed to the State Authorities qua the said

compliance and pursuant to which inspection of project in question

was carried out by the State Authorities on 04.04.2024.  Hence, the
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said compliance of the order has been made within the 45 days from 

the date of passing the order.   

5. That the supporting Affidavit has been annexed along with this

Additional Affidavit.

FILED BY 

THROUGH 

SAURABH RAJPAL & AKSHAT AGARWAL 
(ADVOCATE FOR THE RESPONDENT NO.4) 

OFFICE:-D-206, 2ND FLOOR, 
LAJPAT NAGAR I, 

NEW DELHI-110024 
MOB: -9971792885 

E-MAIL: -advocatesaurabhrajpal@gmail.com

PLACE – NEW DELHI 

DATE - 14.04.2025    
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 
NEW DELHI 

E.A NO. 45 OF 2024
IN 

ORIGINAL APPLICATION NO. 498/2015 

IN THE MATTER OF: 
GANESH SINGH PANCHAL ... APPLICANT

. _ VERSUS_ 

STATE OF UTTARAKHAND &  ORS ... RESPONDENTS

AFFIDAVIT 

I,Rajesh Upadhyay, S/o Barish Chandra Upadhyay, Aged About35
Years, R/ o. H. No. 05 Waja Dewaldhar Bageshwar,
Uttarakhand Authorized representative of the Parvatiya
Power LIT. do hereby solemrily affirm and declare as under:

1. That I am the Respondent No./ 4 in the instant Original
Application and I am well conversant with the facts and
circumstances of the case and thus comp.etent to swear this
affidavit.

2. That the accompanying compliance Affidavit have been drafted
under· my instructions, which I have read and understood. I
further state that the averments made therein are true and
correct to my knowledge and belief.

3. · Tl}�t �:e Annexures filed along with the reply are true copy of
���

er
· �espective originals. · · i .:.rl' t.\MM ·

�-�� °o',,).,,oJ"'<lQ 
,e" o�" 

. V \ 

�e .. , .. •�· ., .,-� .. .-.�_; .. •:;;::,,., p�i1faQj'j.ENT 
i-eF')Jr-'P · · · ... ..., .•. ,-�,-,", ..... -,,. -:, ·,.. Parvatiya Power Ltd. 

0e� o\ � cz,eVERIFICATION �oharkhet Hydro �lectric Power Plant 
\ � . ��6 �,;,.e _ ____;_;;c=-=-�-=-=-�

A-PR 1015 ···. Loharkhet D1stt.-Bageshwar
<;" �'L � i 5 1-\ Uttarakhand ·� 

. 
Verified at Uttarakhand, 

� 
OJ} this day of April 2025 that the.,•�- . cor.:.tents of my aforesaid affidavit;:.are :.:tfiie.,'. and correct to my

knowledge and belief. No part oLit, i.s false nor anything material
has been concealed therefrom. { .. , 1 5 APR 2025 -

NOTAR. --R�ci.JSJER,�... 'i ) ���� 
P�No � ··· · 

-�v • eo1too�••••o...,.•o• .. ••••••••,. 
��T 

SI. No .... 1�.�-···· Parvatiya Power Ltd. 
R N ( a ······ ........ ··• Loharkhet Hydro Electric Power Plant

• I 0. ·.····1
····--······--.•.••.... ··········• Loharkhet Distt.-Bageshwar 

Date .•. I.K: lJ 9: /.. 2-o e.. \. � Uttarakhand 

::T:: t:: ....... ·········=··········• , 
nt;J..HLL1�DJ 

4
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Report on 

WEIR DESIGN 

Name of Site:  Loharkhet Hydro Electric Power Plant, Loharkhet, Distt. Bageshwar, 

Uttarakhand 

Submitted to: 

Parvatiya Power Ltd. 

Submitted by: 

Civil Engineering Department 

Sustainability Cluster, UPES 

Energy Acres, P.O. Bidholi Via Prem Nagar 

Dehradun 248007 (Uttarakhand) India 

Ph.: +91.135.2102690,91, 2776093, 95 Fax: +91.135.2776094 

Web: www.upes.ac.in  

ANNEXURE R-1
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SUMMARY REPORT ON THE WEIR DESIGN 

A. Project information

1. Project Title: Design of a weir for flow estimation for lean flow (0.05 to 0.30 m3/s).

2. Principal Investigator: Dr. Kuldeep Swarnkar, Assistant Professor, Department of

Civil Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

3. Co-Principal Investigator: Dr. Rahul Silori, Associate Professor, Department of Civil

Engineering, Sustainability Cluster, School of Advanced Engineering, UPES

4. PI and Co-PI’s Institution: UPES, Bidholi Campus, Dehradun-248007

5. Date of Commencement: 27th March 2025

6. Approved Date of Completion: 30th March 2025 (On extremely urgent basis)

7. Objective for the Project:

The objective of the project is to design a weir for lean flow that can estimate a flow

from 0.05 m3/s to 0.30 m3/s.

The data provided is as follows:

Channel Geometry Data:

Lateral profile of the channel = 23 m RCC Channel

Bed elevation data = 0.4 m

Hydrological Data:

The minimum flow rate of river during lean season flow = 0.05 m3/s

Maximum flow rate of river during lean season flow = 0.30 m3/s

Water/bed Levels: No seasonal variations at bed level.

Geotechnical Data:

The channel is made up of RCC.

Soil Properties: Soil type, bearing capacity, and permeability = NA

Foundation Conditions: Depth to bedrock = NA

Environmental Data:

Sediment Transport: Sediment load = NA

Particle size distribution = 0.002 mm to 20 mm

Ecological Impact: Potential effects due to construction of weir on local flora and

fauna, including fish migration= No ill effects to ecological system.

6253Draft No. DFA/240793 Attachment:Annexure 6 to 9.pdf373



Page | 3  

 

B. Project Outcomes  

 

1. Brief description of the project’s requirements:  

The project aims to construct a weir for flow measurement during lean flow. Mainly there 

are three types of weirs namely, Broad crested, Ogee crested, and Sharp crested. Based on 

the channel’s conditions and requirements, we recommend having contracted sharp crested 

rectangular weir that can have portable weir plate. The weir can be dismantled during storm 

weather flow, and it will not cause an obstruction in the flow. A sharp-crested weir consists 

of a vertical flat plate with a sharp edge at the top (the crest), placed in an open channel so 

that the liquid must flow over the crest to drop into the pool below the weir. In sharp crested 

weirs we have mainly three types: Rectangular, V-notch, and trapezoidal. For this case 

rectangular weir will be suitable as per the discharge range. Again, as the width of the reach 

is 23 m so it is not feasible to have a rectangular sharp crest weir throughout the width of 

the reach. Hence, concluding all requirements and conditions contracted sharp crested 

rectangular weir will be best suitable. A cross-section and projection of the required weir 

is shown in Figure 1. Also, the weir can be designed in a way that it can be dismantled 

during storm weather flow and for this purpose, it should have portable weir plate.  

 

Figure 1: A contracted sharp crested rectangular weir and its side view. 

Illustrations in Figure 1 are summarized here: 

h1: Depth of the flow over the crest of the weir (in upstream). 

p1: Depth of water from channel bed to crest of the weir (in upstream). 

B1: Width of the channel, and bc: Width of the crest. 
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Some of the basic terminology used in connection with sharp-crested weirs are: 

Drawdown occurs upstream of the weir plate due to the acceleration of the water as it 

approaches the weir. For that the depth of the flow should be measured upstream (3-4 times 

of the h1). The term Nappe is used for the sheet of water flowing over the weir. Free flow 

is the flow condition over a sharp-crested weir when there is free access to air under the 

nappe.  

 

2. Design of the weir 

    When we design a weir, it requires several data sets such as:  

(i) Detailed topographic survey 

(ii) Collection of hydrological, sediment and evaporation data 

(iii) Surface and sub surface investigation including laboratory tests 

(iv) Diversion requirements 

(v) Construction material  

(vi) Communication system  

(vii) Other miscellaneous studies.  

For these data sets detailed investigations need to be carried out and based on that basic 

components can be designed such as: upstream protection arrangement, type and design of 

crest, stilling basin, downstream protection arrangement, divide walls, fish pass, under 

sluices, abutments, guide bunds etc. 

In the present case, an RCC structure is already there (Figure 2) and it is required to have a 

small weir just for measurement of the lean flow ranging from 0.05 to 0.30 m3/s. For this 

design, based on the available data it is suggested that a contracted sharp crested rectangular 

weir can function well.  Also, it will be feasible to have portable weir plates in this case. In 

storm weather, the weir plates can be removed and stored to be used for the lean flow 

whenever it occurs. In this way neither will the weir be affecting the flow and nor will it be 

getting damaged.   
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Figure 2: A photograph from site. 

As shown in the photograph the slope of the channel is sufficient to retard depth of flow in 

downstream. Since water won’t be accumulating downstream during the lean flow, the 

height of the crest can be taken as 0.15 m from the bed level. Now, the relationship between 

the flow and depth of the water over the crest of the contracted sharp crested rectangular 

weir can be defined by the Kindsvater-Carter equation as follows:  

𝑄 =  [𝐶1 (
ℎ1

𝑝1
) + 𝐶2] (𝑏𝑐 − 0.003)(ℎ1 + 𝑘𝑏)1.5    (Equation 1) 

Where, “Q” is the flow (m3/s); “C1 and C2” are site specific coefficients; “h1” is the depth 

of the flow over the crest of the weir (to be measured 3-4 times of the hmax in upstream) in 

meters; “p1” is the depth of water from channel bed to crest of the weir (in upstream) in 

meters; “bc” is the width of the crest in meters; and “kb” value is also site-specific and for 

reference it can be used from the Figure 3 shown below in meters. 

 
Figure 3: Values of kb, as a function of b/B. 
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As the equation is too specific and difficult to apply on site so it can be used in a simplified 

way based on some conditions. The following equation provides simplified calculations 

for discharge: 

𝑄 = 1.84(𝑏𝑐 − 0.2ℎ1)(ℎ1
1.5)       (Equation 2) 

Here, the nomenclature is the same as for Equation 1 and the minimum criteria for applying 

this equation is as follows: 

1. (𝐵1 − 𝑏𝑐)  ≥ 4ℎ1 

2. (ℎ1/𝑏𝑐)     ≤ 0.5 

3. 0.04 𝑚 ≤ ℎ1 < 0.14 𝑚 

4. 𝑏𝑐  ≥ 0.30 𝑚 

Further simplifying the Equation 1 by using bc = 3m, 

𝑸 = 𝟏. 𝟖𝟒(𝟑 − 𝟎. 𝟐𝒉𝟏)(𝒉𝟏
𝟏.𝟓)      (Equation 3) 

Now, on the basis of Equation 3 and using the observed value of h1, the discharge can be 

calculated at the site. Note that the value of h1 is in meters and the discharge Q is in m3/s. 

 

Dimensions for the fully contracted sharp crested rectangular weir: 

Carrying out computations using discharge equations, the appropriate dimensions for the weir 

are as follows: 

• Width of the channel (B1) = 23 meters (given) 

• Width of the weir opening (bc) = 3 meters 

• Depth of the water from channel bed to weir crest (p1) = 0.15 meters 

• hmax = 0.14 meters (for flow) + 0.01 meters of free board 

• Total height of the weir plate from RCC channel bed = 0.30 meters 

• Width of the channel to be obstructed = 23 – 3 = 20 meters 

• For obstruction of the flow, an RCC wall of width 0.30 m and height 0.30 m is already 

constructed at the site. 

• Dimensions of the plate for weir opening = 3 m x 0.15 m 

• Thickness of the weir plate = 8 mm 
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The drawings for contracted sharp crest rectangular weir 

1. Weir plate: 

• The weir plate can be 3.5 m x 0.35 m.   

• It can be fixed in mortar from bottom after inserting it, 5 cm below bed. On both sides 

it can be supported by RCC, because of that width of 0.2 meters is considered on both 

sides. 

• In between RCC wall and nappe remaining 0.05 m width on both sides of the weir 

plate is required to act as a vent to have free flow condition. 

• The opening of the weir will be 3 m x 0.15 m. 

• The thickness of the weir plate can be 8 mm. 

• The weir plate should be attached to the RCC wall in a manner that there should be 

no leakages of the water.  

• The weir plate should be aligned with the upstream surface of the RCC wall. 

• A drawing of weir plate as per these dimensions is shown below: 

 
Figure 4: Drawing of the weir plate. 

 

2. Sharp edges of the weir plate: 

• The weir plate has a thickness of 8 mm. 

• To have a free flow condition of the flow over the weir, the weir plate should have 

sharp crest and sides for opening edges. 

• The opening of the weir should have a thickness of 2 mm in left, right, and bottom (it 

will be required for smooth free flow). 
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• Both sides and bottom of the opening should be perpendicular to the direction of the 

flow. 

• The crest of the weir should be aligned parallel to the water level. That means it 

should not have any tilt. 

• The drawing for the sharp crest and sides is shown in Figure 5. 

 
Figure 5: Flow-wise enlarged view of crest and side corner with cross-section over a sharp-

crested (thin-plate) weir. 

 

 

3. Arrangement of weir plate to the RCC wall: 

• All plates should be arranged together with supports using nuts and bolts of 15 mm 

diameter. 

• All supports should be attached to the RCC channel bed using 15 mm bolts of 

appropriate length (as per the strength of the bed).  

• Side supports on the left and right should also have bolts fixed inside walls. 

• All the joints should have a 5 mm rubber layer between plates and supports for water 

tightness. 

• Once the structure has been deployed it will form a weir for discharge measurement 

in the range of 0.2 to 2 m3/s. The arrangement of the structure will look as shown in 

Figure 6. 
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Figure 6: A view of the weir once it gets deployed at the site. 

• Also, note that the discharge will deviate in a narrow range based on the unrecognized

site conditions.

• The discharge values from Equation 3 need to be cross checked with the actual

discharge at the site.

• Once the weir is constructed the calibration of weir will take place and that will result

in a final site-specific updated equation for the discharge measurement based on the

height of the flow.

• Please reach out to us for calibration purpose after the construction work is

completed.

13

(True Copy)
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Advance Service in Ganesh Singh Panchal Vs. state of Uttarakhand EA No. 45/2024
1 message

Saurabh <saurabhrajpal.sc.aor@gmail.com> Tue, Apr 15, 2025 at 6:10 PM
To: ganeshsinghpanchal@gmail.com

Respected Sir,

Kindly find attached herewith the Advance Service of compliance affidavit  in Ganesh Singh Panchal Vs. State of Uttarakhand &
ORS  EA  No.  of 45 of 2024.

Thanks & Regards

Saurabh Rajpal 
Advocate for the Respondent No. 4

Pushp Saini Additional Affidavit.pdf
3939K
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BEFORE THE HON’BLE NATONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH AT NEW DELHI 

0O.A.NO. 1292 OF 2024 

RENUMBERED AS 

Execution Application No. 45 of 2024 

IN 

O.A. No. 498 of 2015 

IN THE MATTER OF: 

GANESH SINGH PANCHAL ... APPLICANT 

VERSUS 

STATE OF UTTARAKHAND & ORS. ...RESPONDENTS 

INDEX 

S. No. Particulars Pg. No. 

1. Response Affidavit on behalf of District 1-7 

Magistrate, Bageshwar 

2. Annexure R1 

Copy of the letter dated 02.04.2025 bearing 

number 569/20-J.A./2024 sent by the Additional 

District Magistrate, Bageshwar to the Sub- 

Divisional Magistrate, Kapkot. 

3. Annexure R2 

Copy of letter dated 07.04.2025 bearing number 

950/P.A./Miscellaneous/2024-25 along with 9-21 

supporting photographs and technical report sent 

by Additional District Magistrate, Kapkot to 

District Magistrate, Bageshwar. 
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4. Annexure R3 

Copy of the daily hourly report of water flow of 22 -24 

the Loharkhet small hydroelectric project dated 

05.04.2025, 06.04.2025 and 07.04.2025. 

5. Annexure R4 

Copy of the letter dated 08.04.2025 bearing 25 

number 645/20-J.A./NGT/2024-25. 

6. Annexure RS 

26 Copy of the letter dated 12.04.2025 dated bearing 

number PPL/KAP/03/107/210 

THROUGH COUNSEL 

/(/ 

Place: Dehradun, Uttarakhand ADARSH CHAMOLI 

Date: 16.04.2025 Counsel For District Magistrate, 

Bageshwar 

Panel Counsel for State of Uttarakhand 

5, Lawyers’ Chamber Block-1, 

Delhi High Court, New Delhi — 110003 

Mobile: 8375955697 

Email: adarshchamoli93@gmail.com
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BEFORE THE HON’BLE NATONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT NEW DELHI 

0.A.NO. 1292 OF 2024 

RENUMBERED AS 

Execution Application No. 45 of 2024 
IN 

O.A. No. 498 of 2015 

IN THE MATTER OF: L VAITTER OF 

GANESH SINGH PANCHPAL, 
... APPLICANT 

VERSUS 
STATE OF UTTARAKHAND & ORS. -..RESPONDENTS 

RESPONSE AFFIDAVIT ON BEHALF OF DISTRICT 
MAGISTRATE, BAGESHWAR 

I, Ashish Kumar Bhatgain, S/o 

Shri - Chitramani Bhatgain, aged 

about 43 years, presently posted as 

District Magistrate, Bageshwar, 

Uttarakhand: 
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I, the above name deponent, do hereby solemnly affirm and stated as 

hereunder: 

1. That the deponent is presently posted as District Magistrate, 

Bageshwar, Uttarakhand i.e. in the present matter as such he is fully 

conversant with the facts of the case and competent to swear the 

present Affidavit. 

2. That this Hon’ble Tribunal, vide order dated 20.02.2025 has granted 45 

days’ time to Respondent No. 4 to install Discharge Measurement 

Devices and had further directed the Deponent along with 

Superintendent of Police, Bageshwar to ensure compliance by 

Respondent No. 4 of this Hon’ble Tribunal’s said order dated 

20.02.2025. The relevant portion of the said order dated 20.02.2025 is 

reproduced here as under: 

10. Respondent No. 4 is granted 45 days’ time for installation of 

the Discharge Measurement Devices. 

11. In case of failure to do so, the Respondent No. 4 will not be 

allowed to carry out any further operations and the District 

Magistrate, Bageshwar, the Superintendent of Police, Bageshwar 

and Regional Officer, UKPCB, Bhageshwar are directed to ensure 

compliance with this order. 

4 
e 
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3. 

4, 

In compliance of the aforesaid order dated 20.02.2025, the Additional 

District Magistrate, Bageshwar, vide letter dated 02.04.2025 bearing 

number 569/20-J.A./2024, directed the Sub-Divisional Magistrate, 

Kapkot and other technical officers to investigate the matter and 

necessary instructions were also issued to the Superintendent of Police 

Bageshwar and the Manager of Respondent No. 4 i.e. M/s Parvatiya 

Power Ltd. Copy of the letter dated 02.04.2025 bearing number 

569/20-J.A./2024 is annexed as Annexure R1. 

That in compliance of the aforesaid letter dated 02.04.2025, an 

inspection with respect to the installation of the Discharge 

Measurement Devices at the premises of Respondent No. 4 was 

conducted on 04.04.2025 by the following individuals: 

a. Sub-Divisional Magistrate, Kapkot 

b. Executive Engineer, Electricity Distribution Division, U.P.C. 

Ltd. Bageshwar 

c. Executive Engineer, Irrigation department (Shichai Vibhag) 

Kapkot 

d. Additional Engineer (A.E) (Mechanical), Construction 

Division, PWD, Kapkot. 

At the time of the inspection, a “fully contracted sharp crested 

rectangular wire” designed by University of Petroleum and Energy 

Studies Dehradun (UPES) was installed on the spot to measure the 

! 
=g
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flow of water released into the Saryu river by Respondent No. 4, 

Parvatiya Power Limited, through which the flow of water released 

into the river is measured before being used for power generation, and 

a CCTV camera was also installed on the spot to monitor the gap in the 

water level in the said device. 

6. During the inspection, the depth of water to be released was measured 

to be 0.12 m by the said device and on calculating this depth as per the 

design and formula provided by the University of Petroleum and 

Energy Studies Dehradun (UPES), the amount of water to be released 

has been estimated to be 0.23 cumec. 

7. That as per the site inspection conducted by the Uttarakhand Jal Vidyut 

Nigam Limited (UJVNL) on 27.01.2025 (Annexure P-9, Response 

Affidavit of Respondent No. 2), the average lean season flow for the 

Loharkhet SHP of Respondent No. 4 is 1.38 cumec and therefore, the 

amount of water to be released being 0.23 cumec is 16.60% of the 

aforesaid 1.38 cumec which is more than 15% being the minimum 

requirement as directed by this Hon’ble Tribunal in its final order dated 

09.078.2017 passed in O.A. No. 498 of 2015. Apart from this, it was 

1§o seen that after releasing the full flow of the river in the trench 

w’\n 
~w aver for a short time, water was also flowing into the river through 

4 
/
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10. 

108 

The representative of Respondent No. 4 present at the site was also 

directed to make arrangements for online display of the CCTV camera 

installed at the site and to make arrangements for proper lighting for 

monitoring the readings at night and to install night vision CCTV 

camera as well as ensure that the daily report of the flow of water 

released into the river per hour is made available to the District 

Magistrate Bageshwar through the Sub-Divisional Magistrate Kapkot. 

Compliance report regarding completion of installation work was 

submitted by the Additional District Magistrate, Kapkot on 08.04.2025, 

vide letter dated 07.04.2025 bearing number 

950/P.A./Miscellaneous/2024-25 along with supporting photographs 

and technical report a copy of which is annexed as Annexure R2. 

Apart from the above, daily hourly report of water flow of the 

hydroelectric project dated 05.04.2025, 06.04.2025 and 07.04.2025 has 

also been submitted at the office of the deponent for compliance and 

the same are annexed as Annexure R3. 

It is also noteworthy that the main responsibility of keeping proper 

2 
/
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13: 

letter dated 08.04.2025 bearing number 645/20-J.A./NGT/2024-25 was 

also sent to the Executive Engineer, Irrigation department, Kapkot, 

District Bageshwar as well as to the Executive Engineer, District-Small 

Water Projects, UJVN Limited, Dharchula, District Pithoragarh. Copy 

of the letter dated 08.04.2025 bearing number 645/20-J.A./NGT/2024- 

25 is annexed as Annexure R4. 

That further, the Project Manager of Respondent No. 4 has intimated to 

Uttarakhand Pollution Control Board vide its letter dated 12.04.2025 

bearing number PPL/KAP/03/107/210 that Discharge Measurement 

Gauge for measuring the minimum e-flow of the river as well as the at 

the intake of the project has been installed. Copy of the letter dated 

12.04.2025 dated bearing number PPL/KAP/03/107/210 is annexed as 

Annexure RS. 

That the contents of the Affidavit have been prepared under the 

instructions of the deponent and the same are true and correct and 

nothing material and has been concealed therefrom. 

2 
S
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14. That the deponent undertakes to comply with any further directions 

that this Hon’ble Tribunal may pass in the present matter. 

ONENT 

VERIFICATION 

Verified at Bageshwar, Uttarakhand on 14 day of April 2025 that the 

contents of the above affidavit are true and correct to the best of my 

knowledge and belief, no part of it is false and nothing material has been 

concealed therefrom. 

— A 
:;:}}i\x., 

B{‘KWNF 
PV Es Bk s . 

j ‘sf_q:k't::lnmsm‘.,gsxup\qfih . 
- O A it SIS 

w‘\ 75 # %{ii"’"t , S rba:vw-'\,.u\. 

s s % M 
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Annexure R1 
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10. Respondent No. 4 is granted 45 days' time for installation of the Discharge 

Measurement Devices. 

11. In case of failure to do so, Respondent No. 4 will not be allowed to carry out any 

further operations and the District Magistrate, Bageshwar. the Superintendent of 
police, Bageshwar and Regional Officer. UKPCB, Bageshwar are directed to ensure 
compliance with this order. 
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YUPES 
UNIVERSITY OF TOMORROW 

Report on 

WEIR DESIGN 

Name of Site: Loharkhet Hydro Electric Power Plant, Loharkhet, Distt. Bageshwar, 

Uttarakhand 

Submitted to: 

Parvatiya Power Ltd. 

Submitted by: 

Civil Engineering Department 

Sustainability Cluster, UPES 

Energy Acres, P.O. Bidholi Via Prem Nagar 

Dehradun 248007 (Uttarakhand) India 

Ph.: +91.135.2102690,91, 2776093, 95 Fax: +91.135.2776094 

Web: www.upes.ac.in 
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SUMMARY REPORT ON THE WEIR DESIGN 

A. Project information 

Project Title: Design of a weir for flow estimation for lean flow (0.05 to 0.30 m’/s). 

Principal Investigator: Dr. Kuldeep Swarnkar, Assistant Professor, Department of 

Civil Engineering, Sustainability Cluster, School of Advanced Engineering, UPES 

Co-Principal Investigator: Dr. Rahul Silori, Associate Professor, Department of Civil 

Engineering, Sustainability Cluster, School of Advanced Engineering, UPES 

PI and Co-PI’s Institution: UPES, Bidholi Campus, Dehradun-248007 

5. Date of Commencement: 27" March 2025 

Approved Date of Completion: 30" March 2025 (On extremely urgent basis) 

Objective for the Project: 

The objective of the project is to design a weir for lean flow that can estimate a flow 

from 0.05 m¥/s to 0.30 m*/s. 

The data provided is as follows: 

Channel Geometry Data: 

Lateral profile of the channel =23 m RCC Channel 

Bed eclevation data=0.4 m 

Hydrological Data: 

The minimum flow rate of river during lean season flow = 0.05 m/s 

Maximum flow rate of river during lean season flow = 0.30 m/s 

Water/bed Levels: No seasonal variations at bed level. 

Geotechnical Data: 

The channel is made up of RCC. 

Soil Properties: Soil type, bearing capacity, and permeability = NA 

Foundation Conditions: Depth to bedrock =NA 

Environmental Data: 

Sediment Transport: Sediment load = NA 

Particle size distribution = 0.002 mm to 20 mm 

Ecological Impact: Potential effects due to construction of weir on local flora and 

fauna, including fish migration= No ill effects to ecological system. 
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B. Project Outcomes 

1. Brief description of the project’s requirements: 

The project aims to construct a weir for flow measurement during lean flow. Mainly there 

are three types of weirs namely, Broad crested, Ogee crested, and Sharp crested. Based on 

the channel’s conditions and requirements, we recommend having contracted sharp crested 

rectangular weir that can have portable weir plate. The weir can be dismantled during storm 

weather flow, and it will not cause an obstruction in the flow. A sharp-crested weir consists 

of a vertical flat plate with a sharp edge at the top (the crest), placed in an open channel so 

that the liquid must flow over the crest to drop into the pool below the weir. In sharp crested 

weirs we have mainly three types: Rectangular, V-notch, and trapezoidal. For this case 

rectangular weir will be suitable as per the discharge range. Again, as the width of the reach 

is 23 m so it is not feasible to have a rectangular sharp crest weir throughout the width of 

the reach. Hence, concluding all requirements and conditions contracted sharp crested 

rectangular weir will be best suitable. A cross-section and projection of the required weir 

is shown in Figure 1. Also, the weir can be designed in a way that it can be dismantled 

during storm weather flow and for this purpose, it should have portable weir plate. 

Figure 1: A contracted sharp crested rectangular weir and its side view. 

Illustrations in Figure 1 are summarized here: 

hi: Depth of the flow over the crest of the weir (in upstream). 

p1: Depth of water from channel bed to crest of the weir (in upstream). 

Bi: Width of the channel, and bc: Width of the crest. 
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Some of the basic terminology used in connection with sharp-crested weirs are: 

Drawdown occurs upstream of the weir plate due to the acceleration of the water as it 

approaches the weir. For that the depth of the flow should be measured upstream (3-4 times 

of the hy). The term Nappe is used for the sheet of water flowing over the weir. Free flow 

is the flow condition over a sharp-crested weir when there is free access to air under the 

nappe. 

Design of the weir 

When we design a weir, it requires several data sets such as: 

(i) Detailed topographic survey 

(ii) Collection of hydrological, sediment and evaporation data 

(iii) Surface and sub surface investigation including laboratory tests 

(iv) Diversion requirements 

(v) Construction material 

(vi) Communication system 

(vii) Other miscellaneous studies. 

For these data sets detailed investigations need to be carried out and based on that basic 

components can be designed such as: upstream protection arrangement, type and design of 

crest, stilling basin, downstream protection arrangement, divide walls, fish pass, under 

sluices, abutments, guide bunds etc. 

In the present case, an RCC structure is already there (Figure 2) and it is required to have a 

small weir just for measurement of the lean flow ranging from 0.05 to 0.30 m*/s. For this 

design, based on the available data it is suggested that a contracted sharp crested rectangular 

weir can function well. Also, it will be feasible to have portable weir plates in this case. In 

storm weather, the weir plates can be removed and stored to be used for the lean flow 

whenever it occurs. In this way neither will the weir be affecting the flow and nor will it be 

getting damaged. 
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Figure 2: A photograph from site. 

As shown in the photograph the slope of the channel is sufficient to retard depth of flow in 

downstream. Since water won’t be accumulating downstream during the lean flow, the 

height of the crest can be taken as 0.15m from the bed level. Now, the relationship between 

the flow and depth of the water over the crest of the contracted sharp crested rectangular 

weir can be defined by the Kindsvater-Carter equation as follows: 

0=la (5;;) + 2] (be — 0.003) (s + ko)™ (Equation 1) 

Where, “Q” is the flow (m*/s); “C1 and C,” are site specific coefficients; “hy” is the depth 

of the flow over the crest of the weir (to be measured 3-4 times of the hmax in upstream) in 

meters; “p1” is the depth of water from channel bed to crest of the weir (in upstream) in 

meters; “be” is the width of the crest in meters; and “ky” value is also site-specific and for 

reference it can be used from the Figure 3 shown below in meters. 

value of Ky, in metres 
0.005 

0.0043, 

/“/‘“’7 \ 
ages 0.0030 

0024 .0027 

0.001 

expected tolerance on ‘b- + 0.0003 m 

0.001 t 1 l 0.0009% 

o 02 04 06 08 10 12 
ratio b/By 

Figure 3: Values of ky, as a function of b/B. 
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As the equation is too specific and difficult to apply on site so it can be used in a simplified 

way based on some conditions. The following equation provides simplified calculations 

for discharge: 

Q = 1.84(b. — 0.2hy) (h,"*) (Equation 2) 

Here, the nomenclature is the same as for Equation 1 and the minimum criteria for applying 

this equation is as follows: 

1. (B,—b,) = 4h, 

2. (hy/b)) <05 

3. 0.04m <h; <0.14m 

4. b, 2030m 

Further simplifying the Equation 1 by using be = 3m, 

Q = 1.84(3 — 0.2h;) (1, *%) (Equation 3) 

Now, on the basis of Equation 3 and using the observed value of h;, the discharge can be 

calculated at the site. Note that the value of h; is in meters and the discharge Q is in m%/s. 

Dimensions for the fully contracted sharp crested rectangular weir: 

Carrying out computations using discharge equations, the appropriate dimensions for the weir 

are as follows: 

Width of the channel (B;) = 23 meters (given) 

Width of the weir opening (be) = 3 meters 

Depth of the water from channel bed to weir crest (p1) = 0.15 meters 

hmax = 0.14 meters (for flow) + 0.01 meters of free board 

Total height of the weir plate from RCC channel bed = 0.30 meters 

Width of the channel to be obstructed = 23 — 3 = 20 meters 

For obstruction of the flow, an RCC wall of width 0.30 m and height 0.30 m is already 

constructed at the site. 

Dimensions of the plate for weir opening =3 m x 0.15 m 

Thickness of the weir plate = 8 mm 
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The drawings for contracted sharp crest rectangular weir 

1. Weir plate: 

e The weir plate can be 3.5 m x 0.35 m. 

o It can be fixed in mortar from bottom after inserting it, 5 cm below bed. On both sides 

it can be supported by RCC, because of that width of 0.2 meters is considered on both 

sides. 

e In between RCC wall and nappe remaining 0.05 m width on both sides of the weir 

plate is required to act as a vent to have free flow condition. 

o The opening of the weir will be 3 m x 0.15 m. 

o The thickness of the weir plate can be 8 mm. 

o The weir plate should be attached to the RCC wall in a manner that there should be 

no leakages of the water. 

o The weir plate should be aligned with the upstream surface of the RCC wall. 

o A drawing of weir plate as per these dimensions is shown below: 

~0.2m 31m ~0.2m 

- Weir plate embedded in RCC Il weir plate - Space for flow 

Figure 4: Drawing of the weir plate. 

2. Sharp edges of the weir plate: 

e The weir plate has a thickness of 8 mm. 

e To have a free flow condition of the flow over the weir, the weir plate should have 

sharp crest and sides for opening edges. 

o The opening of the weir should have a thickness of 2 mm in left, right, and bottom (it 

will be required for smooth free flow). 
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Both sides and bottom of the opening should be perpendicular to the direction of the 

flow. 

The crest of the weir should be aligned parallel to the water level. That means it 

should not have any tilt. 

The drawing for the sharp crest and sides is shown in Figure 5. 

Figure 5: Flow-wise enlarged view of crest and side corner with cross-section over a sharp- 

crested (thin-plate) weir. 

3. Arrangement of weir plate to the RCC wall: 

All plates should be arranged together with supports using nuts and bolts of 15 mm 

diameter. 

All supports should be attached to the RCC channel bed using 15 mm bolts of 

appropriate length (as per the strength of the bed). 

Side supports on the left and right should also have bolts fixed inside walls. 

All the joints should have a 5 mm rubber layer between plates and supports for water 

tightness. 

Once the structure has been deployed it will form a weir for discharge measurement 

in the range of 0.2 to 2 m*/s. The arrangement of the structure will look as shown in 

Figure 6. 
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Also, note that the discharge will deviate in a narrow range based on the unrecognized 

site conditions. 

The discharge values from Equation 3 need to be cross checked with the actual 

discharge at the site. 

Once the weir is constructed the calibration of weir will take place and that will result 

in a final site-specific updated equation for the discharge measurement based on the 

height of the flow. 

Please reach out to us for calibration purpose after the construction work is 

completed. 
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__Annexure R3 el 2 

PARVATIYA POWER LTD. 
LOHARKHET SMALL HYDRO ELECTRIC POWER PLANT, L 

(UTTARAKHAND) 
(STT- BAGESHWAR 

Date 5.04.2025 

Time Water Level(M) Water discharge(Qmec) 
07:00 0.12 0.23 
08:00 0.12 0.23 
09:00 0.12 0.23 
10:00 0.12 0.23 

11:00 0.121 0.23 

12:00 0.121 0.23 

13:00 0.12 0.23 

14:00 0.122 0.23 

15:00 0.12 0.23 

16:00 0.122 0.23 

17:00 0.121 0.23 
18:00 0.122 0.23 
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PARVATIYA POWER LTD. 
LOHARKHET SMALL HYDRO ELECTRIC POWER PLANT, LOHARKHET, DISTT- BAGESHWAR 

{UTTARAKHAND) 

Date 6.04.2025 

Time Water Level(M) Water discharge(Qmec) 
07:00 0.12 0.228 
08:00 0.12 0.228 
09:00 0.122 0.233 
10.00 0.122 0.233 

11:00 0.121 0.230 

12:00 0.121 0.230 

13:00 0.12 0228 

14:00 0.123 0.236 

15:00 0.122 0233 

16:00 0.121 0.230 
17:00 0.121 0.230 
18:00 0.122 0.233 

Uttarzkhand 
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Date 7.04.2025 

Time Water Level(M) Water discharge(Qmec) 
07:00 0.121 0.230 
08:00 0.122 0.233 
05:00 0.122 0.233 
10:00 0.122 0.233 
11:00 0.121 0.230 
12:00 0.12 0.228 
13:00 0.12 0228 
14:00 0.12 0.228 
1500 0.121 0.230 
16:00 0.1202 0.228 
17:00 0.1205 0.229 
18:00 0.1201 0228 

‘/Ys i 

4\:‘73 Fomer L2 

Latiarihet Hydrs Slactric Po ant 

Laharanat, Distt Bageshea 

Uttarakhard 
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Annexure R4 
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Annexure R5 

(Formerly: PARVATIYA POWER (P) LTD.) 
Registered & Project Office: 825 Gandhi Chowk, Ranikhet- 263 645 (Uttarakhand) 

INDIA, Distt.-Almora, Tel:91-5966-220049&220263, Fax:91-5963-253435, 
E-Mail: loharkhethep @yahoo.in 

GSTIN: 0SAACCP4405F 1ZW CIN: U40101UR1994PLCO17151 

26 

GG PPL/KAP/03/107/210 feid:12/04/2025 

Hary, 

A & SRy 

FTRIS Uyl 0§ 

Begrt 

fIW: -Execution Application No. 45/2024 in original application No./498/2015 before 

the National Green Tribunal, Principal Bench, New Delhi & g 

HEIe, 

SR fawaes 3% Fraferd & wiss e g & 0 W dY ofRo MoTdo/Re/25/23-03 

fefiep 03/04/25, S ST Wew Wiy ARGy, STRIGS WEuul Fdau a1¢ ewg ud 
AT et Aeied 1 gsiferd §, & we § Qrer v B @ b uikae gr 
BIS S W@ el & gHaw ufaRoiiy waTe o T 8 uREeT $ 32w @9 dR) W 
TSaTst HTET 3 RITYAT B3 H 1Y &) DISCHARGE MEASUREMENT GAUGE Y 
SiTmTT &R faar mar B, fory de F aue ud # srafey & e den 
PPL/KAP/03/105/208 TeATe 08/04/25 GRT 3{aTTel &< far a7 | 

HEIGH 31U Hrfed S IWRIed fAvus Ui S MEUFER Sf@md S § b ufdem 
& &9 d1oR W AR gafavula vaTg & & e wd /1o 2 feRred yma we o= 
& IR 1 BT T § U AT U A 39 WEE W CCTV BRI T . 
Sifergo s quf &5v foran 7 @ e st R weley & Frenger ufi der 
E- Flow Data Ud CCTV $HRT Bew &1 a1 RraiRie ) sraferd &) Sueisy w78 o 8! 
21
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TRIE MM fawmarsdt & sRul f3Riee y1a wius aw & i &1l & g fea 
B X@T 8 WReg et i Wi @ ud € S feRie ara Hiues o o1 SiIgIeE B 
ot B3 F IR gu § Ries i Rreafierd) smafay ahsR ud SoRrEs ugu 
iAo S gea & wTer Ui e gfa @ gy smm 

HElGY 1T WIeR HIH B a1 § b fid 10/04/2025 A fAieb 10/06/2025 T 
“OREIST H TSR IS A1E & FREd B 3 URaIeH gRT fyd Seared B wg b 
TR 3fef: I Srafd B el & ey s yanfed et o @1 2 

yadig 

Ak 

Project Manager 
Parvatiya Power Ltd. 

Loharkhet Hydro Electric Power Plant 
Loharkhet Distt.-Bageshwar 

Uttarakhand 

I 

IREISHT Tt (Fe3d - 8859095212) 

ity U fifies | susie e -amaR 

yfafer: - areR e Ofta 

1- S Hew wfed Aeled ITREs Uguy e §iE devigA 

2- ofter Forenfeiedl wetea foren SR weied 1 3% wHid 569/619- & 0Uh0/2024 
&1 02/04/2024 % %0 B e Ga=rf B 
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ienlOSt/�ogo-ffdH/ 2024-25 feis\o, 2025 

01. fieiifeoT 4EICU qrtrr Hls yA HG-568 //­H-TOÇO/2024 fe-G 02.04.2025 

4 HI-50/togo-fafaa/2024-25 fi# 15 3rcT, 2025 HZH fuctar HgtGT 

02. fGHT 4EU uts yaio HI-645/-Ogo/yoiodio/ 2024-25 fis 

uruI Average Lean Season Discharge I 15 uferd yt sg HHft 

04. ydy qiar fo yR-ERd RI qeI T4 fa Average Lean Season 
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( afra ftis YGG ) 
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#T 450/tìoro-fafdu/2024-25 fetio 4ac, 2025 

HHO yaOutoo À fÝt Exceution Application NO- 45/2024 in O.A NO. 
498/2015 (IA No. 114/2025, No. 113/2025) RT 3T¢I fI6 20.02. 
2025 YcT Hu 

Exceution Application NO- 45/2024 in O.A N0. 498/2015 (|A No. 114/2025, 

No. 113/2025) ytd 3T¢ fTo 20.02.2025 4 à Ha HI# HI 10 

fe-15 03 39G, 2025 RT fT# 04.04 2025 Ì IT farT, fgd faHr, fts fHT � 
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H Rù rà 4 |I 010l0 iG Execution Application No, 45/2024 
in 0.A. No, 498/201S|A No. 1 |4/2025, IA No. 113/2025) qrftt r¢ fet 20.02 2025 

3 

waE l H4 fo University of Petrolium and Energy Studies Dehradun (UPES) TRI 
uftbfl Fully contracted sharp crested rectangular wier #1 ffu f 41 HH HIZi 

floîtodo�to �HRI f tft f|| stOo jI 498/2015 (YHOO I 
628/2016) H10 oloo f5 09,08 2017 ETH f f f1 f ¿ 

TERÉ s i University of Petrolium and Energy Studics Dehradun (UPES) ERI YTG 

3Tu¾) , s f# dtrqTS ITE-r}I 0I 268751/|-1/2025-05 /03 (Re) / 2024 

H1Utu 46 389/0oitogoto/01/ HO f0o-18, 20 H 2025 HN d 
iff NI 3T1fUri Average lean value I,38 Cumec o 1660 uttIG uft lean 

Hyt raru 34tE 3h0 # 3TETT 4R UE SITT ft � fi Average lean value 

(uifa) ffu gug 
alofrofao yoleI 
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19 APR 25 

f 

50/oco-fatdu/ 2024-25 
fics 15 30, 2025 

HIO HOto
io fId Exceution Application NO- 45/2024 in 0.A NO. 

498/2015 (IA No. 114/2025, No. 113/2025) fRa 3TI fei 20.02. 

l SyRttri fagcs 34+ hrtcts ya HeI-645/d-Oo/ 2024 fe-6 

Exceution Application NO- 45/2024 in O.A NO. 498/2015 (|A No. 114/2025, 

No. 113/2025) ynrd 3T¢y fi# 20.02:2025 HT4I Hg À HERUG 34ftl 

( 3aft fs RIGT 
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HSA-645/Î-TOÇo/OtOTo/ 2024-25 feis O8 /04/2025 

2-rf sfru, uY<-yG TRUuI`, (UJVNL) 

HTO I tta IgG f GRT Exectuion Application No.45/ 2024 In Original Application No. 498/2015 (LA No 114/2025, LA No 113/2025) fi# 20.02.2025 37MIGT H 0I 

Average Lean Season Discharge T 15 ufàza r skgt e fuRrt gus rà 

3. gferr 3isG, rYaI 
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08.04.2025 

EMall :eeldkapkotl8agmall.com 

/OSOJO50/ faf/ 

frrz- HO Vgtu sftt ftry, aÉ Rt a Execution Application No. 45/2024 
In Original Application no. 498/201S (|A No. 114/2025,IA 

No.l13/2025) feis 20.02.2025 4q41A H | 

1S.04.2025 

91 IRR/misc./ 

lean value 1.38 Cumec 16.60 freIG T, vt lean Season y3 1 TH 15 ftr 
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